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S. No. Scheme 

I. Development oC V. F. C. Tobacco 

2. Maximised production oC cotton 

3. Maximised production of groundnut 

4. Farmers training & education 

(Rs. in 13khs) 

Assistance 

2.20 

13.16 

1.83 

3.51 
5. Pilot project Cor recl"m"tion oC ravine 

land 

6. Castor Demonstration 

7. Rinderpest Scheme 

8. Coordinated c,,((1e breeding farm 

2.50 

0.25 
2.S0 

1.00 

9. Landing & berthing Cacilities at minor 
ports. 10.00 

Assistance for these schemes will be motion has been done so far in A.I.R. 
relc"",d tow.rds th, close oC the financial 
year on the progress of cxpcnditur(! to be 
reported by the State Government. 

Agricultural Proj>cts in Gujarat 

2541. SHRI NAR[NDRA SINGH 
MAHIDA : Will the Minister oC FOOD 
AND AGRICULTURE be plea'cd to 
state: 

(a) whether the Gujar.t Government 
have asked for speoial assistance Crom the 
Centre for aiding the agricultural projects 
in that State; 

(b) iC so, the details thereoC ; and 

(c) the Government's decisio~ thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAIIIB 
SHINDE) : ta) No. Sir. 

(h) and (c). Q',estion docs not arise. 

Confirmation of Mechanics in A.J. R. 

2542. StlRI ARDUl GHANI DAR: 
Will the Minister oC INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be please to state: 

(a) the total number oC permanent, 
Mechanics' posts against which no confir-

(b) the reasons thereoC ; and 

(c) the lime likely 10 be taken to COn-
firm the persons ag.inst these posts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL) : (a) 131. 

(b) Due to the establishment of Ihe 
OCfices oC Regional Engineers in East, West, 
North and South it has been decided to 
centralise the confirmation rrgion·wise 
which has re<ulted in the fresh compilation 
oC the seniodty lists. 

(c) ErCorts will be made to finalise 
confirmation oC all eligible CI.ss III tech-
nical staff at the earliest. 

Confirmation of Cia" III Technic,,1 StalT 
in A.I.R. 

254.1. SIIRI A!lnUl GIIANI DAR: 
Will the Milli'lerofINFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be ple,)scd to state: 

(al Ihe number oC Class 1/1 technical 
p::r!-ons who arc walling their confirmations 
in A.I.R.; 

(b) the number oC representatiom recei-
ved from the Mechanics and the Associa-
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tions of Class III Technical Employee, 
uptil now; 

(c) the action taken thereon ; and 

(d) if not, the re~sons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI I. K, GUJRAL : (a) 760. 

(h) Two, 

(c) N"cessary instructions have hecn 
issued to all Heads of stations/offices for 
expeditious action. Tho progress of such 
confirmation is closely watched. 

(d) Dc)es not arise. 

Adm iss ion ra tes In cinema houses in Delhi 

2544. SHRI V. NARASIMHA Rft.O 
Will the Minister of INFORMATION 
AND BROADCASTING AND COMMU-
NICA TIONS ho pleased to state: 

(al whether the Delhi AdministratIon 
propose to rationalise the admission rares 
in cinema houses by adopting the Bombay 
pattern; 

(b) whether the advice of Government 
has been sought in this regard; and 

(c) if so, the reaction of Government 
thereto 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCHSTING. AND IN THE 
DEPARTMENT OF COMVlUNICATIO~S 
(SfiRI I. K. GUJRAL\: No. Sir. The 
Drlhi Mothm Pi":llIIC, A'i'iociation ha~ 

sought the pcrmi"ion of Delhi Adminis-
tralion for ch:mgillg: the admi;"ioOl rate" 
in cinC(TI"l htlu .. l's. Th~~ m1t'cr, including 
the Bom~:lV I'l.lttern. i-; 1II1J~r COIl'iiJ.'ralion 
of the Dolhi A.lmillistratL>n. 

(b) No, Sir. The fi"al decision ,'lies 
with the D.::lhi A Iministration. 

(c) Does not arise. 

Allocation of Funds for Minor Irrigation 
Schemes in Rajasthan 

2545. SHRI D. N. PATODIA: Will 
the the Minister of FOOD AND AGRI-
CULTURE be pleased to slate: 

(a) whether Government of Rajasthan 
have urged upon the Centre and the Plann-
ing Comll-ission for more funds for minor 
irrigation schemes; 

(h) whether it is a fact lhal the State 
Government have pul up a plea that unless 
such scheme" arc taken in hand the grcwing 
imbalance in the dirferent regions or the 
Slale cannot be set righl ; and 

(e) if so. whether lhe Central Govern-
ment have considcrcd the matter; and 

(eI) the decision taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOO. AGRICULTURE, 
COMMUNITY DFVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (al No, Sir. 

(b) to (d). Do not arise. 

Animal Insurance Scheme 

2546, DR. SUSHILA NA YAR : Will 
the Mini,ter of FOOD AND AGRICUL-
TURE be pleased to state l 

(a) whether Government have taken any 
final decision for introducing Animal In· 
surancc Scheme in the country; 

(h) if not, the reasons for delay; and 

(c) when a final decision is likely to be 
taken in thi, regard 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SIIRI ANNASAHIB 
SI-IINI)E) : la) N,) final dcdshlll has been 
taken. 

(b) Feasibility studies including cattle 
mortality surveys ale being conducted in 
various Slates. After Ihese surveys are 
compleled and the data analy~ed, it is pro-
posed to prepare a suitable Pilot Scheme 




